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CI ...... 'OWII 8f Steam Loco Sbed at 
Katra. ID E •• tern Rallwa, 

S181. SHRI BASUDEB ACHAllIA: 
Wilt tbe Minister of TRANSPORT be 
'pleased to state : 

(a) whether the steam Loco Shed at 
Katras in tbe Eastern Railway, Dbanbad 
bas -been closed recently terminating the job 
of 55 ash baodUol contractual workers, if 
10. tbe facts thereof; 

(b) whetber this step was taken in 
violation of tbe order of the Supreme 
Court in the civil miscellaneous petition 
No. 10984 of 1986 forbidding termination 
of Job of Coal Ash handling Workers; if so, 
tbe reasons thereof; 

(0) whetber tbere was a demonstration 
of tbe workers before the Divisional 
Ratlway Manaaer and a memorandum was 
lubmitted to blm against this steps on 
2.7.1986: and 

(d) if 10, the steps taken in tbe 
matter? 

. THB MINISTER OF TRANSPORT 
(SHRIMATI MOHSINA KIOWAI): (a) 
Yes, Sir. The steam loco shed at Katrasaarh 
was closed on 30.6.1986. The currency of 
tbe coal and asb haodlinlJ contract for this 
abed expired the same day. According to 

. tbe lafonnation available, the contractor 
bas dispensed witb tbe services of the 36 
labourers who were engaged by him prior to 
tbe expiry of tbe contract. 

(b) No, Sir. 

(c) Yea, Sir. 

(d) Tbe representationists were Informed 
tbat as per policy of tbe Mlnf!try, moderni-

'aatioD of tractloD i. beiol undertaken by 
pb •• ful out of steam locomotives. With 
tbe' pbaliDI 'out of steam locOmotives, the 
cloture of Iteam abed. I. inevitable 8n4 coal 
aad alb hand lin. contracts fa tb_ sbed. 
"o'l14 ICQor41of1r 1\0 loopr be J;oquq~4. 

[ T, .. ,/allon! 

Tralnln& of Rail"., Ollie.,. 

3182. SHRI RAMBSHWAR 
NEEKHR.A: Will tbe MiDilter of TRANS. 
PORT be pleased to state: 

(a) wbetber tbo std traiDia. collet' 
imparts trainina to all cateaorici of railway 
officers; . 

(b) whether tho samo facilities for 
tcaininl exist at traininl schools at Udaipur, 
etc.; and 

(c) if Dot, tbe reasons for seDdiol 'B· 
Class officers to Udaipur school, for 
trainina? 

THE MINISTER. OP TRANSPORT 
(SHRIMATI MOHSINA KIDWAI) : (a) 
Yes, Sir. 

(b) Yes, Sir; SubstantialJy tbe lime 
facilities exist. 

(c) Does not arise. 

Allotment of Flat. to Widow. of Rill"., 
Employee. 

3183. DR. CHANDaA SHBKHAR. 
TRIPATHI : Will the Minister of TRANS. 
PORT be pleased to state: 

(a) the number of per SODS wbo bav. 
been allotted houses on out of turn basis 
by Railway Ministry/Ministor by ovor-ridinl 
priority durinl the Jast five yeara. Ind the 
basis tbereof; 

(b) tbe Dumber of the widows who 
have applied for out of turn allotment of 
flats dudDS tbe said period; 

(c) the Dumber of tbe widows out of 
tbem who have been allotted lata aDd tb. 
number of widows who have Dot been allot­
ted ftat. 10 far; 

(d) tbe rea'OAI for Dot aliottiDa ftat. on 
out of turn basis to these widows; 

(e) whether Gov.rDmeot propose to 
allot flats to tbe. widow. a1IO; aDd.. : 

(0 If 10. by wbat tisno apd tr q()t, •. N 
f"'~1 lbtfcfO," 1 




